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Copy to:

Smti Jayashree Bora,

-loint Registrar (Vigilance),
Gauhati High Court,
Guwahati-

Shri Pijush Pratim Bairagi,
Special ludge, CBI, Assam,
Addl. Court No. II,
Chandmari, Guwahati-3.
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Casual leave.

You r I etter N o. SpL/CBI/Add IIU t4g -2024 I 496, dtd. 05.Og.ZO24

N HC.VI t-251 2003t1 121 lA
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Dated Guwahati rhe [0 Septembet, 2024

Yours fatthfully,

9/-
,T. REG ISTRAR (VIG II.AN cE)
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With reference to thc above, I am directed to inform you that your prayer forstation reave permission from the morning oi-og.og.zozo ti, the morning ofO9.O9.2O24, has been granted.

The speciar Judge, cBI, Assam, Addl. court No.3, Guwahati, in his absence,Special Judge, cBI, Assam, Addr. Court No. 1 and in ni, ,irun.", the next senior most Judiciarofficer avairabre at the station wirr remarn in charge 
"r vo* corrt and office in your absence.
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1. Thc Special Judge, CBl, Assam, Addl. Court No. 3, Guwahati.2.rfhe SOecial ludge, CBI, Assam, Addl. Court No. l, Guwahati.j/ The Project Manager, Gauhati Hiqh Court.
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